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grants for expenditure of the Government of
Jammu and Kashmir for the year 1991.92.

THE BUDGET (MANIPUR) 1992-93

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SHANTARAM POTDUKHE): Sir, I beg to
lay on the Table a statement (in English and
Hindi) of the estimated receipts and
expenditure of the Government of Manipur
for the year 1992-93.

SUPPLEMENTARY DEMANDS FOR
GRANTS (MANIPUR) 1991-92

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SHANTARAM POTDUKHE):

Sir, I beg to lay on the Table a state.

ment (in English and Hindi) showing
the Supplementary Demands for
Grants for expenditure of the Gov
ernment of Manipur for the year

1991.92.

MOTION OF THANKS ON THE

PRESIDENT'S ADDRESS—Contd.

THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): Mr. Hiphei, there are many
speakers, from your party So, please be brief
so that other speakers also Set time to speak.

SHRI HIPHEI (Mizoram); Mr. Vice-
Chairman, Sir, I shall be brief and to the
point.

The other day, I was the last speaker on this
motion. Today, I am the first speaker on the
same motion. What the Bible says has been
proved true The first will be the last and
the last will be the first". And I am happy to
be the first speaker. The other day I was
listening patiently to the other speakers. One
of the hon. Members said, "The Prime
Minister
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of India wants the people to trust
him. But he is taking the nation
backward." 1 also feel that the people

should trust us. But at the same
time, we cannot force anybody to
trust us. Now, the Prime Minister wanted
the people of India to trust him. The people
had voted him to Parliament with the biggest
margin in the history of the Indian Parlia-
mentary elections and the people of Punjab
have also trusted him' by vot-ng for this party to
come to power there.  The people of Assam
and the people of other States have also proved
and have showed their trusts in him.  Butis
he taking the nation backward? To me,
Sir, the  Prime Minster is taking the nation -
forward and upward.  This I can say because
of these facts. When this Government took
over, our foreign exchange reserves as you all
know, was Rs. 2600 crores. Today, in just 8
months, it has been raised to Rs. 11,000 crores.
We can calculate by how much it has been
increased. Can we say that the nation is going
backward? It is really =~ not going down. It is
going forward. We are marching towards our
progress. This is one point. The second point is,
we have achieved the goals which we had sat.
So, we cannot say that we are going
backward. We can say that we are going
forward. Another point is about the rate of
inflation which has come down from 16 per
cent to 12 per cent. We all know this. So
considering  all  these achievements of the
Government  in the last eight months, can
we say that we are going backward? So, I
would request the hon. Members to accept that
the nation is progressing, the nation is  going
forward. Then there was so much of protest
that the Budget had been leaked by the
Finance Minister. Today that protest, that
complaint, is no more because nobody had
leaked the 1992-93 Budget before it was
annbunced to both Houses of Parliament. 'So
they protested against what was .not correct. It
has also been said that the ountry has been
mortgaged.. Have
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we really mortgaged our country? We have to
examine that, we have to analyse that. |
would like to give my analysis of that point
by point.

Some Members have said that there are
commandments from the World Bank and the
IMF. What are the commandments? There
may be commandments which are good for
us; there may be commandments which are
not good for us. If there are commandments
that are good for the nation, we can adopt
them. We know that we are facing an
economic crisis, an unprecedented one. Our
economy was on the verge of coil-apse. That
is accepted by all, whether one is a Member of
this House or a Member of the other House or
outside the House. That is an accepted fact. In
order to restore our economy it was clearly
stated in the last year's Budget that harsh
measures were going to be adopted and harsh
measures have been adopted by the Govern-
ment of India. Those measures which are
being adopted by the Government of India in
order to restore our national economy, might
also have been suggested by those
organisations. So, if they are good for us, why
should we say 'No' to them? My point is if an
outside doctor prescribes a medicine that
could heal my headache, should I refuse that
medicine just because that doctor belongs to
another village? I should not do that. If there
is a good doctor and if the medicine
prescribed toy that particular doctor can heal
my headache, I must obey his advice. Can I
disbelieve the teacher who teaches me that 2
and 2 makes four? Can I disbelieve that only
because that teacher belongs to another
school? No, I should not do that, I must be-
lieve that 2 and 2 makes four because it is a
fact. That is the true teaching. So, from
wherever the commandment comes, whether
from A or from B, if it is good for our nation,
we can accept it. I will give you another
example. If there is a commandment,
whether from my
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neighbour or from a member of my own
family, that I should not send my children to
school, I must disobey it, I must refuse it,
because that is not for the good of my
children. Therefore, whether from inside or
from outside, from wherever an advice comes
which is good for the nation, the present
Government is adopting it. So, let us not
protest against or object so much to the
directives from outside India. Now, Sir,
whether the Government of India is working
under the directives of the World Bank or the
IMF we have to examine very very carefully.
To the best of my little knowledge, there is no
harmful provision in the whole Budget and
there is nothing to be feared by the nation in
the Budget. To the best of my little
knowledge, I see no reason to fear anything in
our Budget provisions. This is my analysis.

Sir, can the proposal for opening 1,700
more fair price shops be a directive from
outside India? I do not think so. It cannot be a
directive of the World Bank or the IMF. Can
the provision of Rs. 250 crores by way of
food subsidy in the Bndget for 1992-93 be a
directive from outside India? I do no think so.
Can the export subsidy, provided in our
Budget, of Rs. 550 crores, be a directive from
outside India? I do not think so. So, let us not
fear. There is nothing to be feared in our
Budget and let no one say that we have
surrendered our  national economic
independence. Nothing has been surrendered.
Let us not teach our people to fear something
which is/not fearsome.

Some honourable Members have spoken
much against our foreign policy and they
have spoken against the changes in our
economic policy too. Sir, I would like to
point out that the world has changed to such
an extent as we never imagined. It has
completely changed and changed beyond our
expectation or foeyond our imagination. So,
we too have to change and we cannot be
today as we
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were yesterday. We have to compete with the
other countries of the world. Unless we also
change, we cannot compete with the other
countries of the world. We have to change
our policies according to the changes in the
world politics.

Today, the Government of India has
accepted the independence of Israel. This may
be called a change. But we have to do that.
But this will help India, according to my hum.
ble opinion, according to my calculation. You
see, we have to solve our domestic problems.
We have to solve our law and order problems
and the other problems like Jammu & Kash-
mir, Punjab and Assam. In order to solve all
these domestic problems, changes in our
foreign policy will be helpful. That is one
good point I see in our policy.

The second point is that now India, after
change of foreign policy, will be able to play a
more effective role between Israel and PLO.
Before that India was thought to be biased, be-
cause that Government was not recognized.
Their independence, their sovereignty, was
not accepted by us. But today we have
accepted this. So we can play a very effective
role in bringing peace to the world. So this is a
very good and effective change that we have
made. So why should we go against good
policies? Under the dynamic leadership of the
hon. Prime Minister, Mr. Narasimha Rao,
India is moving towards the goal of self-
reliance, towards the goal of self-sufficiency
During the meeting of the CPP Executive
Committee once our Prime Minister, who is
also our Party President, told us: "Friends, let
us not work only for the party; let us give
more importance to the future generations of
India". T was fully convinced with this. He is
giving more importance to the future
generations of India. Now we are doing
everything for the future generations of India.
My only request and appeal to all Members
regardless of political affiliations, is that let us
join hands. The Government is
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working for the nation, not only for one
political party. Government is working for the
future generations and India, under his
leadership, is moving towards a better
tomorrow.

So let us join hands and support the present
Motion of Thanks on the President's Address
so that India which is a very great nation will
be made greater and will be made a
dftveloped country. So let us join hands and
support this Motion so that India is made a
better place for the coming generations.

Thanks you, Sir.

THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): Thank you, Mr. Hiphei. Now Mr.
Ramachandran Pillai. You will have to
conclude within 25 minutes.

SHRI RAMACHANDRAN
(Kerala): Yes.

PILLAI

Sir, I stand to oppose the Motion of Thanks
to the Presidential Address. Now our country
is facing an unprecedented crisis. This has
affected almost all spheres of life. This has
affected the economy of the country and the
political system. Now the unity of the people
is facing serious challenges. The unity of the
country is in great danger. The number of
communal and caste riots is increasing. Our
judicial system has been facing a very deep
crisis of credibility. We face serious problems
in the educational system, in the field of cul-
ture. The present policies of the Union
Government cannot solve any of these
problems. The present policies can only
aggravate the situation.

Sir, the Government is claiming that the
elections in Punjab will im. prove the
situation. Definitely the situation would have
improved if the Government had acted
forthrightly. What was the type of elections
the Union Government conducted in Punjab?
Could the Government deny the fact that 95
per cent of the Sikhs did not vote? Does that
situation help in bringing the people to the
national mainstream? Can the present Gov-
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[Shri Ramachandran Pill.ai] of weakening of resistance against ex
emment be called a representative tremists and  secessionists. If  this
government of the Punjab people?

The whole situation could have been
changed for the better if the Cong-
ress(). and the Union Government
had acted keeping the national inte
rest in the forefront. What was the
aim of the Congress(I) in enacting
this drama in Punjab? Now, it is
known to everybody; the sole aim is
to grab some parliamentary seats

and usurp power in Punjab. Had they been led
by the lofty ideals they preach, they would
have taken a different course of action. The
Government now claims that they stand
committed to finding a just and amicable
solution to the Punjab problem. What
prevented you from implementing the Rajiv-
Longowal Accord. If you had handed over
Chandigarh to Punjab, if you had given
enough compensation for constructing a
capital in Haryana, if you had taken some
action against those who were responsible for
the riots of 1984, if you had given the
assurance that article 356 will not be invoked
against a constitutionally elected Government
in Punjab, if you had taken all these steps, you
could have gained the confidence of the people
of Punjab, and they would have come forward.
On all these questions, on all these issues. the
Government had the support of all major
poitical parties in India. But the Union
Government did not do that. If you had done
that, then the people would have believed the
bona-fides of the Central Government. Now,
the elections in Punjab cannot help in solving
the problems that we face in Punjab. In the
elections, it was the Hindu minority that went
out to vote. Can such an Assembly represent
the aspirations of the whole people of Punjab?
One of the dangerous fall-outs of this election
may be the communal division in Punjab. This
is what the separatists and the extremists were
trying for the last ten years. You had
accomplished that by conducting this farce of
an election in Punjab. The forces that have
been courageously putting up resistance
against separatism and extremism are now
bling sidelined. I fear the danger

happens, the extremists may be able
to mobilise a mass base which they
failed to achieve so far. This will
lead to serious repercussions not only
in the neighbouring State of
Jammu and  Kashimr, but also
in the whole of India. So, the 3.00p.M. Union
Government should immediately come out
with a political package. They should take all
steps to give confidence and courage to the
people. They should approach these issues in
a manner above the narrow political partisan
way.

In the case of Jammu and Kashmir also, the
Government should take steps to find a
political solution to the problem. The
commissions and omissions of the Central
Government have alienated a large section of
Kashmir people from the national mainstream.
The depredation of the secessionist. and
extremist forces backed by a foreign country
have led to a large' scale migration from
Kashmir. The situation cannot be tackled by
military or para-military forces. The scrapping
of article 370 is a dangerous proposal. This
will only help the secessionist forces. We all
know the Central Goemment and its political
party were hand in glove with those forces
that stood for scrapping article 370. They
aided and helped the BJP in conducting Ekta
Yatra therp. It is known to everybody now
that Ekta Yatra had done immense damage to
the cause of India's unity. Central Government
helped Ekta Yatra. What we need to do is,
more autonomy has to be given to that State.
We should also give regional autonomy for
Jammu and Ladakh regions. The Government
should act swiftly and decisively.

In Assam also, the Union Government is
playing a dubious game. Government is
following a very vacillating policy.. We
oppose the demand for separation; but the
Union Government should make serious
efforts to redress the problems of .economic
backwardness of the people and re-
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gjlonal imbalance there. They should also
sympathetically consider the discontent and
struggle for identity of the tribal people.

The Union Government seems to be
satisfied by passing a legislation on the places
of worship to maintain status quo except Ram
Janambhoomi/ Babri Masjid. We know that
the Ayodhya dispute involves the passions of
both the communities. There are only two
ways to solve the problem. One is a
negotiated settlement and if that is not
possible, then refer it for a court's verdict. If
anybody tries to solve this problem by force,
that would definitely destroy the secular
fabric of our country. Government must come
out openly against it. Any tampering with
status quo will do immense damage to the
unity of our country. The growing number of
communal riots and growth of communal
forces are now posing great challenges to the
unity of the country. The Union Government
should take a forthright secular stand and they
should stop hobnobbing with communal
parties.

The Government is making tall claims on
the economic front. If we start criticising their
economic policies, the International Monetary
Fund and the World Bank, they get easily
irritated; they get angry. Yesterday, the hon.
Finance Minister said that the Left
economists have gone to U.S. for medical
treatment. They have only gone for medical
treatment, Not for fat pension. The
Government claims that gold has been
redeemed. But-for redeeming the gold, what
have you done to the country? For redeeming
the gold, you have pledged the country's
sovereignty to other countries. Therefore, the
remedy is worse than the malady.

The hon. friend, who spoke just now, said
that the balance of payments position has
improved. It is said that the foreign exchange
reserves are to the tune of Rs. 10,000 crores. 1
want to ask. Is it due to the improvement in
trade balance? No. It is not due to the
improvement
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in trade balance. It is because of the crediting
of loans from the IMF to The foreign
exchange reserves. The Government cannot
claim anything on this account.

The Government claims that they have
taken steps, they have initiated steps, to
restructure  the economy, for greater
productivity and growth. My hon. colleague,
Shri E. Balanandan, had dealt with some of
the points I do not want to go into those
details Apart from mortgaging the economic
sovereignty of the country, will the steps the
Government has been taking help in greater
growth and development? On the other hand,
the new growth strategy, I fear, will bring
stagnation and decline of our economy. The
basic strategy of the present Government is to
cut down Plan expenditure and concessions to
the rich and the private sector.

Now, the State is an active investor. The
withdrawal of the State from that role as an
active investor. with the hope that the private
sictor would step in to fill the void, I do not
think, is an automatic process. The fallacy is
that the private sector in vestment will
increase if the capital ists have access to larger
funds. The most important prerequisite is,
expansion of the in.-tprnal market. The
present policy of of Government will not help
the expansion of the internal market. The
present policy will only make the in ternal
market shrink Hitherto, the growth of public
investment has been the stimuli!., behind the
growth of the market. The growing
unemployment and the price rise will shrink
the market further.

The Fund-Bank theoreticians claim that the
State sector led to the crowding out of the
private investors. But actually, what is
happening? The State sector investment
attracts private sector. This has been our
experience. The strategy of reduction of fiscal
deficit through cut in Government spending is
not going to attract extra pri-
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vate investment in our country. This will only
lead to sluggishness in private investment.
This will result in an overall decline in
investment and growth.

The belief that  there is plenty of pent-up
demand for new commodities is also not
correct. What has happened to the
automobile industry? It has been; rated earlier
as one of the leading, growing sectors of our
economy. Now recession has hit this industry.
If private sector is freed from the shackles
such as licensing and other controls  and
flush with funds, it need not automatically push
them into investment. Everything, as I
said earlier, depends on the expansion of the
market.  The present import liberalisation
policies will further shrink the home
market. The chance for export is bleak. The
persistent protectionaism and the growing reces.
sion in the West show that there is hardly any
chance on this score. = The expectation that
exports would provide stimulus for growth in
the future is also unreal.

The Economic Survey admits that
investment has fallen off in the agriculture
sector in the last few years. We find it difficult
to maintain the current levels of output. The
Central Plan outlay showg a decline. This will
cause further shrinkage of the home market.

What is the ultimate result of all the
policies of the present Government? It confers
huge bonanza on the rich. It squeezes the
poor. It surrenders the economic sovereignity
of the country. It contributes complete cho-
king of the growth impulses in the country.
The present policies instead of bringing in
growth and development will lead to
stagnation—more and more unemployment,
more and more poverty.

In order to justify the IMF Bank-dicated
policies, the Union Govern. ment and other
claim that there is no

alternate policy, 1 totally disagree with this
statement. There is. an alternate path. The
fiscal deficit can  be brought down. You
increase the direct taxation, you reduce the
inessential Government expenditure, you
plug the loopholes of tax legislation. It is an
admitted fact that black money comes to the
tune of Rs. 1 lakh crores. Why can't you take

stringent measures in confiscating  this
black money? Impose wealth tax on
monopoly houses. Definitely, these

steps will reduce the revenue  and fiscal
deficits. The present  policy of relying on
indirect taxes and administered price hikes
should be reversed. This is intended to rob the
poor and save the rich.

The million dollar question is, has the Union
Government and its political party the
courage to take such a stip? The public sector
must definitely continue to be given

prominance in the strategic industries.
Immediate steps should be taken to
eliminate inefficient and bureaucratic

management with workers' participation in
management. The policy of indiscriminate
imports of capital goods and technology for
luxury goods production must also end.
About the import of high technology, it must
be limited to the vital sectors essential for
development of our economy. We should
give utmost emphasis in developing self-
reliance and indigenous research and
development. Genuine radical land
reforms should also be implemented. These
and the rural employment guarantee schemes
will definitely expand the home market The
public distribtution system should be
strengthened. If the Union Government
has the courage to do all this, growth  and
development can be achieved without
pledging the sovereignty of our country. This
will also help in more equitable distribution
of income. Why is the Government not
willing to take all these steps? The
Government has refused to touch.the rich, the
monopolists, the landlords. It is their
Government. The present

Government is, their ~ Government. This is

the reason why, instead of
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touchin% these sections, the Government is
heaping' burden after burden upon the
common people of our country-

Sir, the condition of the common people is
worsening. The number of unemployed is
increasing. The prices are rising. The number
also increasing. More and more burden is put
on the people. The discontent is growing. The
people are now rallying against the policies of
the present Government. There would be a
mighty popular, struggle against the pe'dcies
of the present Government. The Government
wants to continue the present policies. That is
the reason why now they are resorting to
attack on the democratic rights of the people
and other sections. Some others are trying to
divert the popular discontent into communal,
caste and divisive channels. We stand for
protecting the democratic rights of the people.
We fight the forces who try to divide the
people and serve the cause of the rich.

'The Government is now speaking about
consensus. Where is consensus? The Central
Government has done all these without
consulting even Parliament. Your deeds and
your words art) totally different. Now you are
taking away the democratic rights of the
hospital workers, the teachers. You speak
about strengthening the panchayati-raj
institutions. What has happened in my State?
When the Left Front Government was there in
Kerala, elections were held for the District
Council etc., and more power was given to
them. They were trying to solve the problems
of the people. After the present Congress (I)
Government came to power, what hare they
done for strengthening the democratic set-up
there, strengthening the panchayati-raj
institutions there? They have taken away all
the powers of the District Council. It has now
become an advisory body. This is the way in
which you are imple-
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menting your words. Now they have taken
over all co-operative societies. As per the
provisions of the earlier Act, the period of the
managing councils of the co-operative
societies- was five years. Now they have
promulgated an ordinance limiting it to three
years, and they have said that the managing
bodies, directors' boards continuing after three
years will cease to exist, and they have
usurped all these co-opertive societies. This is
the way you are protecting the democratic
rights of the people; de. mocratic institutions.
Sir, all these steps will bring more and more
havoe to the country.

THE VICE-CHAIRMAN (DR. NA-GEN
SAIKIA): Please conclude.

SHRI RAMACHANDRAN PILLALI:
Two minutes.

THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): Your time is over.

SHRI RAMACHANDRAN PILLAIL: We
do not want continuation of such a
Government.

Yesterday the BJP leader has said that they
do not want to "bring-down the Government.
It is natural that the BJP supports the policies
of the Government. They only want to show-
that they are also opposing the Government,
but they try to save the -Government. They
are a loyal Opposition .

We stand for removal of this Government.
Then only can the problems of our country be
solved.
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THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): There are two speakers from the
Janata Dal and the total time allotted is 33
minutes.

SHRI RAM JETHMALANI (Kar-nataka):
Thirty-three minutes? Sir, I will make it less
than that.

Mr. Vice-Chairman, Sir, you must have
noticed, as all of my friends must have
noticed in the House, that J very rarely speak.
It is always a disconcerting experience to
address empty benches, deserted press . gal-
leries and the lonely Minister, who is either
enjoying his afternoon snooze or enjoying his
chat. But this time I have taken special * care
to plead with my party' that I should be
allowed to speak and I wish to share with you
and with the House the two reasons which
compelled, me to speak this time.

Sir, first I am exercising today a newly won
freedom which Members of Parliament have
acquired as a result of the recent judgment of
the Supreme Court. The anti-defection law
which had been enacted before had said that
"If a Member of Parliament violates his party
whip it is a disqualification of membership".
We complained that the whole law is ultra
vires because m it tales away the
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time-honoured freedom of every be frank. There is jubilation in one camp. 1
Member of Parliament to speak might call them the camp of the capitalists. And

according to his own intellect  and
according to his own conscience and not be
bound by the dictates of his own party.
Sir, two judges of the Supreme Court
accepted this  and declared the law ultra
vires. But the three judges who said
that it  was intra vires went to the
extent of modifying this law considerably
by their  interpretation and they have now
Isaid that "if a Member of Parliament
does not accept even  his party whip and
votes against the direction of the whip, he
dpes  not incur a disqualification except on
one rare occasion when the result of the vote
might be the  toppling of the Government".
Since there is no such consequence attached to
any vote in this Hosue, I propose to exercise
the freedom to oppose the whip of my party.

Sir, the second reason is that this is the first
Budget which has now been presented to the
Parliament...

SHRI DAYANAND SAHAY (Bihar): Sir,
you may lose your membership if you
oppose the whip.

SHRI HAM JETHMALANI: Don't worry, I
will take care of it. Sir, the second reason is
that this is the first Budget and the first
Presidential speech after the mind-boggling
changes which have overtaken the world,
whose echoes will reverberate for years and for
decades throughout the world and whose
echoes we already heard in this country. Sir, [
know that some people welcome these changes
and there are others who detest them and a
large majority of our people are apathetic to
them because they have nothing to gain and
nothing to loose. They have never had anything
except a miserable past and they are not
looking forward to any happier future. So
nobody is. coneemed. about these ideologies,
and conflicts. But these changes certainly do
matter to some of those whom they affect,
immediately,, and some of those whose deepest
intellectual, assumptions, have now been
dissolved and. been washed, away. Sir, let
me

there is equally a feeling of  frustration in the
other camp, which I might call the socalist or
even the communist camp. But, Sir, there is
no victor and there is no vanquished in the field
of ideas Ultimately, what seems to me is that
two great principles have triumphed. The first
principle that has triumphed is that life is too
complicated and is becoming more and  more
complex every day for life to be encompassed
by any single formula or any single principle, or
plan of action or even an economic theory or
dogma. Sir, while the society will survive, we
will continue to hear the voices of Adam
Smith, we will hear the voice of Marx, we
will hear the great Ricar-do't analysis, we will
hear the lepres-sing prophecies of Malthus.
So, the economic debate will go on. But one
thing must be said that applied Mac. xism might
have failed in some coun-tries but the greatest
contribution of Marx will remain that Marx
has changed the face and soul of capitalism and
capitalism has now a new face and a new
soul  altogether and it is  this new
capital* ism with a new soul and face which is
now beginning' to assert itself. The second
principle that has now established its
paramountcy is that every idea generates its own
opposite  and ultimately we work out some
kind of a synthesis. Sir, not being an economist
but only a lawyer and a student of
Constitutional Law, I was proud of my
Constitution because the Constitution was based
upon the great synthesis between conservatism
on the one side and radicalism, on the other. It
produced, a substratum in the Constitution
which I have always called liberalism of my
Constitution. And that liberalism was that you
must have an open mind and a cautious hand,
and a cautious mind and a cautious. hand and an
open mind and a cautious mind and an open
mind.

I don't wish to say anything about. the
previous  distinguished Wnance Ministers of
this country-1 don't wish-to denigrate any of
them or their
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[Shri Ram Jethmalani] achievements or
learnings. But let me say this that I am here
today because I feel excite. I feel a new sense
of well-being. I feel a new sense of euphoria.
A few days ago, we celebrated the birthday of
one of the greatest men of India. I regard him
as one of the greatest men. I had great
differences with him, political, economic and
otherwise. But Shri Morarji Desai still stands
head and shoulders above the rest of his
fellow-beings. On the 29th of last month I
went and called on him to earn his blessings
and to wish him a happy birthday as the
common parlance goes. I have had debates
with him in the past. I have always told him
that I am a pessimist. But he always told me:
"Look you will see that before I die this
country will somehow be on the way to
prosperity and well-being and this country has
a great future." So. on the 29th I asked him a
question. I had not yet heard the Budget. The
Budget was to be announced that evening. I
asked him a question in the morning on that
day. I said; "Morarjibhai, has your optimism
been diminished or has it increased? And that
old man told me' in on uncertain terms. "You
wait till the turn of the century; it is only 3 or 4
years more, it is only 7 or 8 years more; wait
till the turn of the century, this country has the
brightest future before it." Sir, I never shared
these ideas with him, I never shaded this
expectation and hope with him. But I am now
beginning to share it. I am now beginning to
see it because, according to me, for the first
time such a Budget is there. And this is not to
denigrate anybody else in the past. There had
been great economists in the past; there had
been great Finance Ministers and Prime
Ministers in the past they also spoke according
to their wisdom, the wisdom which might have
.been good for its clime, for its own
circumstances, for its own. place and the
circumtances that existed at that time. But I
believe that never has a budget been presented
to this country in the past-
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Independence era, a budget which contains
more economic sense. A solid economic sense
for the first time, I find is presented in the
Bud get of Narasimha Rao's Government
through its Finance Minister Shri Manmohan
Singh. I congratulate them. I don't accept this
criticism that we have forfeited our economic
sovereignty. These are all cliches which, we
politicians are in the habit of using. We lost
political sove reignty, for example, when we
join ed the United Nations. When you signed
the charter of the United Nations, you
forfeited part of your independence. You then
became subject to votes in the General
Assembly, and votes in the Security Council.
So long as politics itself is an interdependent
phenomenon, it is foolish to talk about
sovereignty in the abstract. If one country is
de pendent upon every other country for its
economic growth and survival and pursuit of
happiness, it is foolish to talk of so-called
economic soverei gnty. But Sir, the main
point we no. tice is that we have been
governed by certain principles. I do not wish
to characterise the authors of those prin
ciples as either lacking in intelligence or
lacking in statesmanship, but certain set of
principles have been the guiding stars to
which We have hit ched our wagon. What has
the country landed itself in? The country has
landed itself into a state of insolvency and Sir,
for an insolvent to talk of economic
sovereignty, according to me, is to indulge in
the worst kind of fantasy and is to delude
oneself. But, Sir, is there anything wrong in
taking good advice? The advice which we
had hitherto taken, whether it came from
within or we had taken it from outside,
I do not wish to go into that controversy,
because I believe that even then we had taken
it from outside, but if good advice come from
outside it should be welcomed. If I go to a
creditor and ask.for.money and the creditor
tells me please, do not go to the race-course
from tomorrow if you want my money', surely
you cannot say that I
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have forfeited or diluted my economic
sovereignty. All terms which this Government
has accepted must be judged on their own
intrinsic merits. It does not matter who talks of
those terms. It does not matter who suggest. ed
those terms. It does not matter who even dictated
those terms because insolvency is the
consequence of previous policies and if you hav
to get out of insolvency you have to give up
your old methods and embark upon a new path.
Sir, we have embarked upon a new path and
that gives me a feeling of well-being. For the
last  so many years I have been attacking the
economic policies of the Government and at that
time I was unpopular to the Treasury Benches
because they said 'he seems to be an imperialist,
he seems to be a capitalist. I have been nothing
of that kind. I believed that the system and the
principle on which we have worked have
suppressed the energies and the talent of our
entrepreneurs, have prevented us from
exploiting even our natural resources and we
have got bogged down in the quagmirei of
corruption, It is now time that we should struggle
out and I am glad that the first significant step has
been taken to get out of that quagmire.  Sir, an
argument has been made that there has been a
leakage, that we have communicated the budget
to the IMF  and that the IMF knew about it
much,before the Members of Parliament came to
know of it. Sir, this is another cliche. Is there
any legal document which says that budget
should be secret? A budget is secret for one
good reason and that good reason is that, if there
were leakage of budget some people as a result of

that leakage will be able to harvest an
advantage, undeserved economic advantage
over others ~ which  others  will  not be

able to have Dbecause theyjust do not
have the requisite information.  This
inequality 4-00 P.M. OF access to source of
information is of Budget and the what produces
the doctrine of leakage of Budget and the secrecy
of Budget. But we have to discuss with our cre-
ditor" from whom we want money and
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the paradox of which is nobody else is
prepared to  give us the money. Money has
to come and our other erstwhile friends
whose hands  we have grasped so long are
themselves going to the same source for money.
We need the money. But we keep abusing
them that they are indulging in wanton
economic aggression,  poll. tical aggression
and all sorts of aggression. So, all these
criticisms  are totally misplaced. Having now
congratulated the Government and its
Finance Minister for these bold steps which
they have taken, let me talk about a few
shortcomings of the President's speech.  Sir, I
wish to make it clear here and now that I am so
impressed with this Budget and I am so
impressed with what this Budget is going to
achieve, subject to a few minor criticisms which
I hope will be listened to and conveyed
by my friend who is here. Subject to that, I

am prepared to withdraw every other
criticism, which I have to make of the
President's  speech. Otherwise, it will not be

fair and I do want notes to be taken of some
of the things which have got  to be said in all
conscience.

Sir, I belong to the Janata Dal, a political
party which ~ came into existence at a time
when c'orrup-tion  was the hottest  issue.
It be. came the largest election issue.
We fought the election virtually on the
question of corruption at higher places. My
advice to this Government is that if this
Government wishes to take advantage of the
new and exciting things which you are
proposing to do and if you wish to leave deep
imprints upon the sands of Indian times,
please atleast try to do your best to get rid of
those past images, i do not wish to go into
details because I don't have a lot of time at my
disposal. But, Sir, it is a matter which causes
pain to those who wish to help this Gov-
ernment to survive for the next five years. It
pains us in no small measure because you will
be compelling us to criticise you and to attack
you, if you don't stop the old ways of the
old
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Government. I am referring to the
sensitive investigations which have
started many years ago, which were
an election issue in the previqus elec
tion and honest officers have carried
out those investigations to a point
where truth is about to be disclosed.
Sir, I do not wish to waste more time
of the House. I have been writing
about it and I propose to write about
it. 1 propose to talk about it
again outside this House.
But there is great evidence, conclusive,
evidence to believe that this Government
seems to have committed itself to scuttling
those investigations and those investigations
must be pursued. There must he an assurance
that they will be vigorously pursued, that hon-
est officers who were carrying out those
investigations will be brought back and out jn
their proper place because they have been
transferred not by this Government but some
of these transfers: were made by another
Government which was in existence for a brief
span of time.Those misdeeds of that
Government must be undone.

The second thing which I wish to talk about and
dilate upon at some length is the hypocritical
attitude of this new Government to the fate of
the backward classes in this country. We have
had this party, the Congress party and these
Governments for a long time. They have
successively tried to entice the backward classes
into believing that they were the champions of
the backward classes. Having something to do
with the ~ Mandal report and my championing
the Mandal report and my standing forthright. ly
in favour of the Mandal report and its
implementation has cost hie a lot of
friendships; it has cost me a lot of political
support. But principle is principle, conscience
is conscience and the truth must be uttered
whatever be the unpleasant consequences  of
the utterance of that truth. I believe that this
society, this Indian society will never Set on an
even keel We shall make no progress
whatsoever till the methods ol historic
compensation
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which have been sanctioned by the Indian
Constitution are literally followed and a state of
equilibrium and complete equality is brought
about between those who have suffered
from infamy, calumny and ostracism and all
kinds of injustice for 2000 years. For two
thousand years you have condemned the
people to backwardness, educational and social;
you have denied them a share in the ma-
nagement of the country's affairs. You have
caused to them—this is important; my good
friend who is here listening today, I want him to
notice this —a permanent genetic damage, you
have caused a permanent genetic damage to a
large majority of our popu. lation, and this
genetic  damage can only be removed when
those people are put in positions of
power and authority where they  sitin
dignity and equality with others and are
prepared to say we are being treated as equals".
There has been a conspiracy of the high
castes. I am not talking of all. There are well-
meaning high casteg who have devoted
themselves to the upliftment of the backward
classes. But, by and large, there has been an
effective conspiracy

in this countryand Thope my

good friend has read that
famous book "Yes, Minister". The bureaucrats
have tied up these Ministers in their knots and
they are not able to move at all. I am glad that
Mr. Sitaram Kesri—he is another Minister who
deserves to be congratulated—has overcome
some opposition within his own party and has
succeeded in ramming down the throat of his.
party the implementation of the Mandal
Commission Report. Buthere Mr. Sitaram
Kesri's work stops. He  has become a victim
of the hallucination created by his bureaucrats
and those who really don't want the =~ Mandal
Commission Report to be renforced and. who
say 'we are trying to work out some
economic.criterion'. Now, the economic
criterion was discussed in the Constituent
Assembly. The people in this country do not
realise that in the Constituent Assembly there
were two strains of thought one was the
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Nehruvian thought and the other was
the  Ambedkar thought. And fortu
nately for this country Ambedkar pre
vailed over Nehru and unfortunately
Ambedkar died early and afterwards
the Nehru Government for 16 to 17
years, under the influence of bureau
crats, very clever bureaucrats, did
not do anything except one bureau
crat saying, "We are going to evolve
an economic criterion".  After three
years' time he woke up and said, "I
cannot work out the economic criteri
on." And the Nehru Government said,
"Now we are not having any reserva
tion at the Centre at all." In 60s the

Central Government solemnly de_
cided that there would not
be any reservation  for back-

ward classes at all. Then the so-called high-
caste influences even turned Kaka Kalelkar
hostile to the very report which he had
prepared. And after that when you got this
Mandal Report, for ten years it was Put on the
shelves of the archives and it was let to my
good friend, V.P. Singh, to resurrect it and
enforce it. If I had not that intellectual
sympathy with the Mandal Eeport, I would
have quit the Janata Dal Party right at the
time. But unfortunately for me I am com-
mitted to that Mandal Report and its
implementation. And today, Mr. Minis. ter,
two things you must immediately do. Instruct
your Attorney General in the Supreme Court
to ask that the stay of the implementation
should be vacated. We who appear on behalf
of the Government of Bihar and sometimes on
behalf of the Government of Tamil Nadu say
that this stay should go. But never did your
Attorney General oppose that stay! Therefore,

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI
H. R. BHARDWAJ)! Did your Attorney
General press with the vehemence which it
deserved when your Government was in
power? The stay was granted when y°u were
in power.

SHRI RAM JETHMALANI: Don't
compare one evil with another. What is right
must be done...

L 9 MAR. 1992]
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SHRI H. R. BHARDWAIJ; I have the
greatest respect for you as a lawyer. But you
must see through the game. When this
question was taken to the Supreme Court, I
was closely watching the goings on there.
And I know personally that your Attorney
General did not put his heart and soul in this
matter and that is why the stay was granted.

SHRI RAM JETHMALANI: Well, you are
a greater student of the heart and soul of the
Attorney General. All right, let me plead
guilty to this charge. So what? Thereore,...

SHRI H. R. BHARDWAJ: i am taking
notes.

SHRI RAM JETHMALANI; Today we are
here supporting some of your policies. Please
meet us at least half way with the
implementation of policies which are good
and right...

SHRI H. R. BHARDWAI: There lino
difficulty. You have spoken about the good
intentions of Kesriji. In future also you will
get good news. We will not play hide and
seek like your Government.

SHRI RAM JETHMALANI: You have
scored a debating point. Now, let us talk of
Mandal and I am glad that there is going to be
an assurance that it is going to be implemen.
ted properly.

Sir, with regard to the economic criterion,
you will never be able to work it out. Nobody
understands what it is, what the economic
criterion is. For the last one year you have
been talking of the economic criterion, but the
Mandal Commission Report is in the same old
archives as it was many years ago. Now, let us
also stop talking about this argument of merit.
For God's sake, let us stop talking about it.
Wherever 1 go, lawyers sitting in air-
conditioned rooms and others are talking
about merit and say that merit is being
sacrified. I want to ask them, in the name of
truth and in the name of justice: How do you
expect the same kind of aptitude for eac-
amlnationa from those peopls whose
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[Shri Ram Jethmalani] psyche, whose
intellect and whose confidence you have
damaged and destroyed for the last two
thousand years? If a person coming from those
classes secures 45 per cent marks in an
examination, take it that he has a much greater
talent and merit than a person who comes
from other sections and secures 50 or 55 per
cent marks. So, this argument of merit is the
most bogus argument that has ever been made.
Please put these people in the position in
which they want to be.

Mr. Vice-Chairman, Sir, if I can have two
or three minutes more, I would like to deal
with two or three subjects.

The first is the subject of Punjab. Sir, I
congratulate this Government for holding
elections in Punjab just as Mr. V. P. Singh
deserves to be congratulated for the Mandal
Commission Report implementation. But his
critics told him, "you selected a wrong time
and you did it on a wrong motivation.". All
right. We accept the criticism. Of course, you
did a good thing. But I am also equally
convinced that you did it out of a wrong
motivation. But I will not hold that against
you. I unquestibningly congratulate you for
holding elections in Punjab. Let me say that it
is a tragic instance of a missed opportunity.
You had an opportunity to solve the Punjab
problem, but you missed that opportunity,
again on motives which are questionable and
going on plans of action which are dubious.

Sir, five of us. myself, one Congress (I) MP
and my esteemed friend who defeated me in
the Bombay elections, and three other
gentlemen of great repute, persons who enjoy
the confidence of the communities in Punjab,
called on your Home Minister and called on
the Prime Minister and also held a Press
Conference and said. "These are the minimum
requirements. Announce them. Announce
them, and you will be solving not only the
problem of Punjab, but also the problem of,
Assam and you will also be solving all the
secessionist problems wherever they exist in
the
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country." I do not have much time As I said, I
need a couple of minutes more. Even now,
your new Government has come. But this
new Government is, believe me, not wearing
a crown of roses/but is wearing a crown of
thorns. This Government must, first of all, get
rid of all the pulls and pressures from the
adjoining State. You must execute the
Longowal accord unconditionally, without
putting any conditions.

Secondly, here you will have to sacrifice
a few persons. You will have to  sacrifice
perhaps half.a-dozen friends. But
sacrificing half-a-dozen friends is  nothing
compared to the three thousand or four
thousand innocent persons who are being
killed every year in Punjab. You will not solve
the Punjab problem unless the 1984 killers are
punished.  You take it from me and write it
down in your book that, today, this problem
will never be solved. You have already
made it impossible for any court to convict
anybody because no evidence is there and no
identification is going on to hold water, after so
many years of delay. The witnesses have
died and memories have faded out and it is very
difficult for the lawyers to convince the
judges that  this is the identification. But at
least you do the right thing now. Let the courts
do whatever they like. Sacrifice some of your
friends and make them face the courts. Manacle
them. Kverytime, when an arrest is to be
effected, the first thing you do is to inform
the accused so much so that he goes out,
collects a crowd there and gets an
anticipatory bail.  Now, you arrest a handful of
people and march them in the streets of Delhi
and that itself will be enugh and you will solve
the problem of Punjab, if you are prepared to
doit. It requires a little political courage:

Then, the Anandpur Sahib Resolution is
there which you all have criticised as a
secessionist document. Please apologize to
the Sikh community. The Anandpur Sahib
Resolution is a welcome contribution to
Indian political thought. It is one
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document which everybody should frame and
hang on the walls of his drawing room or
study. It is one document which says that
India needs a strong Central Government. But
you cannot have a strong Central Government
without having! strong State Governments.
What you need is autonomy but autonomy, as
you have seen, is not of the manner in which
it has worked out today in the Soviet empire
which has vanished overnight. I do not want
anything of that kind to happen. But limited
autonomy you will have to concede. You will
have to repeal article 356 or modify it. You
will have to make the Governors govern us in
the States, responsible to the State
Governments and not allow them to function
as spies or agents of the Central Government
and to bring down the duly -elected
Governments. Take these steps and the Punjab
problem will be solved like this. I have always
said that the Sikhs will forget and forgive. But
if you do not deal with them properly they
will not forget for 50 years, they will not
forget for 100 years. You see. (Time Bell
rings) the JaManwalabagh— after how many
years? In London. Take these lessons from
history. But I regret to say that you have a
Home Minister Who like the Bourbons of
France, neither learns lessons from history nor
will be willing to learn lessons from
contemporary  politics or contemporary
happens.

Sir, only half a minute more.

Lastly, I talk of the great economic debates
going on in this country and one of the great
economists who told you that prosperity
ultimately depends on population. I was not a
great admirer of the late Mr. Sanjay Gandhi,
but I am on record in this House: I paid him a
great tribute that that young man had
instinctively realised that there is a vital
connection between population and prospe-
rity. But he embarked upon the family
planning programme—this great wizard; he
proceeded somewhat wrongly in a wrong
direction and in a right way.  But his basic
instinct
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was right. What are you doing? I want to
know, what are you doing for family
planning? All your economic development
will be neutrlised by the population growth,
and unless you control population with
clinical, niedi. cal, educational and statutory
background, you are not going to make any
significant progress.

Lastly, Sir—and this is a very small
criticism of your Budget proposals— please
raise the exemption limit that you have raised
up to Rs. 28,000. What does it mean? It is like
not raising it at all, considering the value of
money and considering the inflation rate, and
so on. I think it is a big joke. But I have a
feeling that the Finance Minister has
deliberately kept it low so that he should be
able to negotiate and raise it at the proper
time. If that is what you are trying to do, it is
okay. Please do that.

Restore some of the exemptions which you
have taken away—those 80L exemptions, as
they are for the benefit of the small man who
wants to save a little.  Time Bell rings).

Lastly, Sir, you have been asking people to
bring gold home. Very sensible! It is a very
sensible thing that you have done. But what is
these kilos or 5 kilograms which you have put
and some tax to be paid at the Customs entry
port? Abolish all that and you will see the
miracles you achieve in this country. After all
the Government of the day, for good or bad,
is the teacher of public behaviour. Why are
you holding so much gold? Sell that gold
forthwith. Convert it into some good
currency, keep it separate, do not touch! it, do
not spend it and donot give it to your creitors
to kiep it. Let it earn interest Why is that
rotting? The love of gold you have to destroy
in this country. You cannot destroy it amongst
the irrational populace unless intelligent
Minister; first destroy. This love.

So, please take necessary steps. And I
promise not to vote against the Motion 6f
Thanks. (Interruptions).

Thank you.
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THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Shri R. 7. Gopa-lan. I
have been told that he has to go somewhere.
But I would like the Members to be very
brief, because the Prime Minister is going to
reply to the debate tomorrow at 12 o'clock.
Therefore, by this evening you have to
complete the debate. Shri R. T. Gopalan.

*SHRI R. T. GOPALAN (Tamil Nadu):
Mr. Vice-Chairman, Sir, I rise to register my
views on the Motion of Thanks on the
President's Address. The President has
broadly outlined the policies and programmes
of the government for the ensuing year.

Having Cauvery Water dispute in mind, the
President has referred to sharing the water of
Inter-State rivers. He further says that such
disputes arising out of the sharing of the water
of inter-state rivers should be settled through
negotiations. However, the President goes on
to say that when talks fail, the centre will take
stips to resolve the disputes through Tribu-
nals. This stand is appreciable because . .
{Interruptions).

THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): Please do not interrupt. Let him
have his say. Please do not interrupt.

SHRI R. T. GOPALAN: Sir, Mr.
Bangarappa's attitude was not at all
satisfactory during the recent meeting of the
Chief Ministers of Tamilnadu, Karriataka,
Kerala and Pondicherry which was held in the
presence of the Prime Minister. Even after the
interim order of the Tribunal was gazetted,
Mr. Bangarappa had refused to abide by the
order. It is very unfortunate that he has not
respected the Tribunal and also the Supreme
Court.  Therefore, I urge upon the Prime
Minister to advise Mr. Bangarappa to. abide
by the order of the

*English translation of the original speech
delivered in Tamil.
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Tribunal and release 205 Tmc water to
Tamilnadu from the month of June regularly,

Mr. Vice-chairman, Sir, after the order of
the Tribunal was gazetted, terror was
unleashed on the Tamils living in Kamataka.
Tamils, who have been living there for over
50 years were attacked, their houses and
properties looted and set on fire. About one
lakh twenty thousand Tamils had to flee
Kamataka during the violence. When these
unfortunate Tamils came to Tamilnadu, our
Hon. Chief Minister of Tamilnadu, Dr.
Puratchi Thalaivi, extended all help to them
with a mother's heart.

Sir, due compensation should be given to
the Tamils who were affected during the
violence. I demand that a sitting Judge of
Supreme Court should be appointed to assess
the amount of compensation to render justice
to the victims. I hope the Hon'ble Prime
Minister will take immediate steps in this
direction.

I wish to say a word about water going
waste. Kallaru river which originates in the
Western Ghats of Kerala flows waste into the
sea. If the course of this river is diverted
towards Tamilnadu, the southern districts will
be benefited. This will put an end to the water
scarcity in the southern part of Tamilnadu.
Therefore, I request the Prime Minister to call
a meeting of the Chief Ministers of
Tamilnadu and Kerala to plan it out. I also
request the Prime Minister to work in the
direction of nationalisation of rivers to solve
the mounting prblem of water scarcity
throughout the Country.

Keeping the welfare of the people in mind,
pur Hon. Chief Minister Dr. Puratchi Thalaivi
has implemented prohibition policy in
Tamilnadu. This shows how strongly she
believes in Gandhian policies. Because of
prohibition, Tamilnadu Government is losing
about 400 crores of rupees each year. To
compensate this loss, our Chief Minister
has sought financial
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assistance from the centre. So, I request the
Union Government to give financial
assistance to Tamilnadu witnout further delay.

The Address refers to the new economic
policies of the union and says that these
policies will bring about drastic changes in
our economy. But it is regrettable that many
projects recommended by the Tamilandu
Government are pending with the Centre. For
example, the Aromatics Project and
Jayankondam Lignite Mines Project have not
yet been cleared by the Centre. Therefore, |
demand that these project's should be cleared
without any more, delay.

Sir, President's Address does not say
anything crystal clear about rolling back the
price. It merely says that the inflation has
come down by 4 per cent. But in reality the
price is shooting up every day. Common man
who could have a day's food by spending Rs.
10 needs to spend at least Rs. 20 today.
People are unable to buy even essential
commodities. Recently, the centre has hiked
the price of rice given through public
distribution system. As a result, some States
also had to increase the price of rice. This has
created a situation wherein people have a
mistaken notion that states have only
increased the price. Therefore, the centre
should immediately roll back the price of
essential commodities.  Stringent action
should also be taken against those hoarding
essential Commodities.

Sir, Tamilandu Government needs about
276.31 crores of rupees for modernising its
police force. Since it is a huge amount, the
Tamilnadu Government has sought Rs. 80.45
crores as assistance from the Centre. The
modernisation of police force is imperative in
the present situation to deal with the anti-
social and anti-national elements effectively.
A strong and advanced police force will also
help the centre to keep a strict vigil along the
coastal line of Tamilnadu. Keeping these facts
in mind, the centre should provide Rs. 80.45
crores
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as assistance to Tamilnadu immediately.
With these words I support the motion.

THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): Shri Dayanand Sahay; I am giving
you ten minutes. Let everybody take only ten
minutes each.
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THE VICE-CHAIRMAN (DR. NA'GEM
SAIKIA): Please do not disturb.  Please do
not interrupt.

(Interruptions). You don not have
much time.

Y 2T AR
faar § 5 vraey &
aEury g€ AfeT ww

T4

y

48 %ﬁﬂﬂh Y
%iﬁ@ig“ P
§ % %% g%% i
i§§ gl
M i?%gi
. " %n
g&iiiﬂiigﬁwéﬂggiaaa
gﬁﬁawﬁfiﬂaiggﬂgﬂégﬁ

f
PE
17

5

@ § wife wed.
9T T |

g4
Y

President's Address— 354
Discussion not concld.

ute you shall have to complete. The-Prime
Minister is going to reply tomorrow at 12. By any
means we shall have to complete the debate before
six today.

SHRI DAYANAND SAHAY: I will take only

five minutes more. Hardly do I get a chance to
speak.

THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): No, no, I cannot allow it.

SHRI DAYANAND SAHAY: Another two-
three minutes.
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THE  VICE-CHAIRMAN (DR. NAGEN

SAIKIA): Within one min-
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PROF. SAURIN BHATTACHAR-YA:
(West Bengal): Thank you, Mr. Vice-
Chairman.

I am reminded of, a statement made by our
present Prime Minister when he was just the
Congress President regarding the Nehruvian
Philosophy and he remarked that the
Congress would be following the Nehruvian
Philosophy and that any alternative to the
Nehruvian Philosophy, he went to the extent -
of saying, was fascist. Now the question is:
what is before us today?

I must at the outset say, I am not a believer
in the Nehruvian Philosophy. I call myself
Marxist-Leninist. After all the dramatic exper-
iences in the Soviet Union and East Europe, I
still believe that Marxism-Leninism still
continues to be very relevant for bringing
about social transformation. But I have a fair
idea of what is known by "Nehruvian
Philosophy" and what has happened thereto
under the leadership of Shri P. V. Narasimha
Rao who, from the pedestal of Congress
President, rose to be the Prime Minister of the
Country and continues today as an elected
President at that though uncontested.
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Just today the House witnessed or listened
to an unprecedented speech. From the bench
of the Janata Dal a particular speaker spoke
in defence of the Budget presented by Dr.
Manmohan Singh under the aegis of the
Prime Minister of the country.

On our part, there is no doubt that this is a
sell-out Budget. This is a Budget which is
mortagaging the country to the International
Monetary Fund and the World Bank and
nothing else.

In this connection, I would quote from the
writing of Mr. Nikhil Cha-kravarty, an
eminent journalist, regarding the position of
our present Finance Minister, who" was the
Secretary-General of South-South Com-
mission earlier. Mr. Nikhil Chakra-varty says
that he cannot say anything about the integrity
or honesty of Dr. Manmohan Singh but that
he is reminded of the days when the media
was full of warning from Dr. Manmohan
Singh as Secretary-General of South-South
Commission  against Fund/Bank,- debt
burden, against the pernicious effect of the in-
vasion of multinationals and against the West
imposition in Uruguay Hound.

Today it is for us to see what he
does. Maybe, as a professional, Dr.
Singh remains faithful to his assign.
ment. His previous assignment, made
him talk like that. His  present
assignment makes him talk of
the benefit of Fund/Bank influence on our
country. But the country as a whole is unable
to accept that position. The President's speech
refers to grave economic situation in the
country. I, for one, would contest that talk of
extreme crisis in our economy in the sense in
which the government has presented it. The
capitalist economy faces a cycle of crfeis, no
doubt, but that crisis means crisis of inflation
and unemployment. In developed countries it
is periodic while developing countries it is
constant. It is that type of crisis. What
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does the economy of a country consist of
Economy of our country does not consist of
foreign exchange reserves aione. Foreign
exchange reserve, according to our Finance
Minister, this year was at its lowest. I do
remember in 1979-80, we were told our
foreign exchange reserve was only Rs. 800
crores, much lower than what it was this time.
Therefore, foreign exchange reserve*was also
not at the lowest. But that is not the only part.
The foreign exchange is concerned with
export and import. Export and import alone
do not constitute the economy of a country.
The economy of the country constitutes of our
wealth under the Earth and above the Earth in
the form of agricultural production and
industrial production in our factories. What is
there in our fields and factories? I would not
say even from the speech of the President
listing progress in various fields, it reflects
that our economy is in shambles altogether.
Mr. Ram Jethmalani told us our economy was
completely insolvent. Now, our insolvent
foreign exchange have been increased by
what? They have been increased by the World
Bank loans. By nothing else. Not by the
increase of our exports or by reduction of our
imports . We are not in a position to reduce
our imports. Our compulsion is to export. We
have to match it by increasing our exports.
Our factories are not in a position to supply us
with adequate resources of exports just at the
moment. There are ways and ways to deal
with the situation, but the way definitely is
not the sellout which has been made out. This
Budget which has been presented before us, I
would call it, is a deceptive Budget. It does
not really contain the proposals which the
Government intends to bring in order to
increase further the burden on the common
man. Therefore, the steps were taken to a
certain extent to mitigate those burdens so
that people's resentment may be taken care of.
I am sure with further doses of taxes and
increases in administered prices and in
various other forms the Govern-
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ment of India will increase the burden on the
common man, to protest against which, as you
know, it has been decided to cast vote against
the Motion of Thanks in the Lok Sabha by the
Opposition parties and here also. Before
concluding, I would just refer to another
aspect, the sell-out to tha foreign country in
the matter of foreign policy. It has been said
that we are following the old non-alignment
policy. The non-alignment policy has been
given a go-by. We are trying to accept help of
MOSSAD in fighting terrorism. We are
entering into defence accords with the U.S.A.
We have become their clients. We are just
weakning our policy-based support to the
Palestinians. our support for Blacks' rule in
South Africal. Therefore, we are faced with a
situation, with our dependence on the U.S.A.
under the plea that the Soviet Union is no
more there. That does not mean that we
cannot be independent and non-aligned. So
with this economic dependence together with
dependnce in international politics, this
Government have brought us to this stage. I
would oppose the Motion of Thanks to the
President's Address thoroughly on that
account. Thank you.

THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): Sardar Jagjit Singh Aurora. The
time is very much limited. Please try to be
very brief.

SARDAR JAGJIT SINGH AURORA
(Punjab): Thank you Mr. Vice-Chairman Sir |
Except for the new directions to the country's
economic and fiscal policies, I find this
Address disappointing and uninspring. The
first is mention about the Punjab elections and
talks about the assurane* fulfilled to hold
elections in Punjafe. My question is: How?
Today, there may be an elected Assembly
with 87 members from the Congress party. I
would say more than 80 per cent of the people
have decided not to vote. Do they really have
a mandate? Have
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they really analysed and realised whether this
is an election, whether this election is going to
solve any problem or aggravate the problem?
Onw thing that has happened is that we have
again tried to push the moderate Akali Party
towards the militants. Similar thing happened
during Operation Bule Star. This is the second
step that has been taken by the Congress
Government again to push them towards the
militants.

I feel that there is a definite need that such
elections where 20 per cent or leiss than 25
per cent votes have been cast, should be
considered seriously, or that new elections
should take place because if this happens then
it becomes a farce? If this is allowed to
happen it will lead to further manipulation
and this type of election which has no
mandate, can be more damaging than of help.

The second point I would like to mention
here is that I was hoping that the people
elected in Punjab headed by their Chief
Minister would follow a course of achieving
consensus would follow a course which will
make even those people who have boycotted
to come closer and find a solution to the
problem by consensus.

SHRI M. M. JACOB: It is a good
suggestion.

SARDAR JAGIJIT SINGH AURORA: But
what is happening is, ever since they have
been installed, the Chief Minister has been
threatening the Akali leadership saying, "I am
not going to let you out. I will keep you...".
(Interruption).

* SHRI V. NARAYANASAMY
(Pondicherry): No. No.

SARDAR JAGIJIT SINGH AURORA;
Please do not interrupt me.

THE VICE-CHAIRMAN (DR. NAGEN
SAIKIA): Please do not interrupt.
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SARDAR JAGIIT SINGH AURO RA;
This has come in the papers. I am not saying
anythong myself. He has been threatening
them that he is
going to keep them in jail incarcera ted till
they promise that they will behave properly.
Then, what is the difference between the
present Gov
ernment which is supposed to have been
elected democratically and the President's
Rule? In fact, it is going to cause greater
exasperation; it is going to lead to greater
dissatisfac tion; and this sort of attitude, if
adopted, is going to create greater dissension
within Punjab. It is only going to help
militancy. Or it is going to help Pakistan, our
neighbour, which was not in favour of elec-
tions. You have decided to hold it. But you
are ser ving its purpose rather than achieving
consensus which is so vital.lI hope that
directed from the Centre, the Government, at
the Centre as well as in the State, will now at
least rise to the occasion and meet the lawful
demands of the Akali Dal party or, I
should say, the Punjab with regard to water,
with regard to the capital Chandigarh and
with regard to the greater autonomy for the
State. If you follow this course, the chances
are that they will increase their popular ity
amongst the people rather than following the
present policy of con frontation and being
dictatorial. So, here is a chance for the
Congress party, both in Punjab and at the
Centre, to rise to the occasion and do
something worthwhile about it rather than,
having won the so-called 87 seats which they
have never done be fore, sitting back and
letting  the Presidential form of
Government which has been going on for
Ave years and seven months, carry on.

The next point I want to make is that if you
look at the law and order situation in this
country especially the States which are close
to the international borders, you realise that
the people there are generally un-



361  Motion of Thanks on [9 MAR. 1992]
happy and frustrated. And why are
they unhappy and frustrated? Because
they feel that they are not getting
what are due to them. They feel that
they have no control over their own
destiny and they find that the Gov
ernment is  totally lacking in under.
standing  their  aspirations. = Therefore,
I would sugegst that the present Go
vernment must see the writing on the
wall. They must see that if we are
going to keep these States together,
we must meet the aspirations of the
people; we must find out what their
fears are and, if I may say so, if you

are going to be realistic about the
direction in which the world is going,
you must consder giving greater au

better that
they are bene

of India rather than
strong Centre controls
and all measures leaving

tonomy to the States.It is
these States realise that
fited being a part
suffocated. If a
all policies

little to the States, they feel that they
[The  Vice-Chairman (Shri  Bhaskar
Annaji ~ Masodkar) in the Chair.]
have nothing to gain. In fact, they are
feeling as if  they are help
less to look after their own
5.00 PM affairs. There is a definite
need for a change of  attitude

by the Centre and I would like to say

that at this stage, if we are going to

consider the Sarkaria Commission as

a document on which you are going

to work, then I must, say that the
Sarkaria Commission is out of date. It is
necessary as has been said by my worthy
friend, Shri Ram Jethmalani, that it is better
for the Government to try, understand and
follow the Anandpur Sahib Resolution, which
would be far more suitable and which is going
to meet the aspirations of practically all the
States with regard to the autonomy they want.
I would recommend that we should catch this
opportunty by the forelock because like the
time, it is bald from behind.

As 1 said earlier about the fiscal and
economic policies which have been referred
to in this address, already the Budget has
been presented though not discussed. That is
one
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bright spot in the whole address and.,
I would like to congratulate the
Government for it. In fact, I would

also like to appeal to everybody that
we must give this Government a
chance to put these fiscal and eco
nomic polices into practice at least
for one year in which lies the salva
tion of not only this party but of the

country also. Therefore, all patriotic
people of my way of thinking by
realising under what serious financial

circumtances the country is, must support
these policies aod help the Government to
overcome it.

One word of warning I would like
to make and that is no policies can
succeed unless they are put into prac
tice efficiently, honestly and  with
great determination. Unfortunately,
the administration in this country in
the course of last forty-five years has
become inifficient and corrupt and
unless  certain  measures are taken
and unless the Government shows de
termination to clean up these organs
of administration of inefficiency and
corruption, no policy is going to
succeed for which time is required
but the determination is equally imp
ortant and one hopes that this Govern.
ment will rise to the occassion and
provide that determination and
efficiency.

(Time Bell rings). I thought I have been given
twelve minutes and twelve minutes are not
over.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR):
According to me, you have already taken
fourteen minutes.

SARDAR  JAGJIT SINGH AUR
ORA: All right. Kindly give two
more minutes. One of the points that
I would like to mention is that it is
a great pity that enough resources
have not been allotted for education
and control of population we are
not administering and caring' to han
dle both this,e problems  properly.
There is a definite relationship bet.
ween education and control of popu
lation and wunless we allocate enough
resources and orgainse education
throughout the country, the population
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[Sardar Jagjit Singh Aurora] problem will
not be solved merely by the use of
Doordarshan. This question is so vital that any
amount of progress, economic progress, in
this country will not give us any dividend
unless the population is controlled. We have
to keep on running in order to remain on the
same spot and this situation cannot go on for
long. There seems to be a fear complex in
respect of talking about population control. It
has to be not only propagated, but certain
statutory measures must also be adopted to
ensure that the population does not increase
further with the same rapidity as it has been
doing for the last 45 years.

Lastly, the question of 'power to the people."
I find that we pay lip-service to Panchayati Raj,
but we have done really nothing about it.
Unless we actually do give power to the people
through the Panchayati Raj, the Panchayat
which has the resources, the Panchayat which
has the authority to raise resources, the
common man in this country will never feel
that he has attained freedom. Today the
common man is as much under the thumb of
corrupt officials as ho was during the British
regime. The only point is, corruption at that
time was within manageable means, but nw it
is beyond manageable means. The second thing
is that the system that we took over from the
Britishers is a colonial system. We have done
nothing to democratise it and with the present
system, if it lories on, it will be impossible to
fictiieve the efficiency that is required. So there
is definite need to have a committee of
Members or somebody to sit and decide on
how to overhaul this system so that it will be in
keeping with the democratic norms and
possibly it will give a more efficient
Government and the country will be able to
march forward...

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): I think
you have completed it now.

SARDAR JAGIIT SINGH
AURORA: Sir, I am just completing

it. I would like to finish this by stating that
whatever be the type of Address, because the
country is going-through an extremely
difficult situation, it would be wrong for us at
this stage to vote against it. We must forget
our own interests at this time and give this
Government a chance to pull out the country
from this fiscal, economic and even political
morass in which it is. Therefore, in spite of
my dislike for many things that have been
said in this Address, J propose to vote in
favour of it.

DR. NAGEN SAIKIA (Assam): Mr. Vice-
Chairman, Sir, I think on the President's
Address this may be my last speech. I want to
speak, therefore, in Assamese a few words.. .

SHRI SANGH PRIYA GAUTAM: Why
are you saying 'last'? I hope you will come
back.

DR. NAGEN SAIKIA: I will not come
back. Therefore, I think it will be my last
speech on the President's Address and I want
to speak in Assamese.

SHRI M. M. JACOB: I hope you will get
another term.

THE VICE-CHAIRMAN (SHRI
BASHKAR ANNAJI MASODKAR): Speech
is ever-lasing. It remains here. Let us
hope you will return.

*DR. NAGEN SAIKIA: Sir, I thank you
for your good wishes.

Mr. Vice-Chairman Sir, I am unable to
appreciate the address of the Hon'ble
President of India delivered to the joint sitting
of both the Houses of the Parliament on the
24th of February. By introducing a host of
issues in the Address an attempt has been
made to give a rosy picture of the country.
But it is not the true picture of the country.
And therefore, I don't see anything
appreciable in this Address; instead there is a
lot oi scope for criticism.

In the present political context of India,
instead of proper handling of the problems of
different states  the

*English translation of the  Original Speech
delivered in Assamese.
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government is only putting on a whitewash.
To solve the problems of the Punjab the
Rajiv-Longowal ~ Accord was  signed.
However, it was never implemented; and as a
result of this Punjab is still under turmoil.
Although election was held in the Punjab, it
was done without the consent and co-
operation of the Sikh population. Therefore,
we cannot agree that now there is a truly elec-
ted popular government in the Punjab. Same
is the case with Assam. The Assam accord
was signed in 1985. But the Central
Government never implemented the clauses
therein; instead, indirect efforts were made to
sabotage the then Asom Gana Pari-shad
government's attempts to fulfil the promises.
All this has led to the present turbulent
situation in the State. I have been telling time
and again in this august House that until we
try to analyse and resolve the problems
behind regionalism, we cannot expect to have
stability in the country.

Today we see secessionist tendencies
growing up in different states of India.
Secessionism cannot be removed only by
deploying police and army. If we do not
revaluate the centre-state relationships and
give more power to the states, then we will
not be able to control the secessionist
tendencies and agitations brewing up in
different parts of the country. As a matter of
fact, we are passing through a very critical
time. Therefore, I hope and demand that the
government  redefine  the  centre-state
relationships to strengthen the country.

The Sarkaria Commission was instituted in
1983. But the Report presented in 1987 is not
adequate enough in the present context.
Amendments in that report are being
demanded. My friend General Jagjeet Singh
Aurora has referred to the Anandpur Saheb
resolutions in his speech. I would
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like to compare the 1988 Mangaldoi
resolution of the Asom Gana Parishad with
that. Both these resolutions have demanded
the revaluation of centre-state relationships.
Transferring of more power to the states is the
main content of both these resolutions. The
Centre should retain the four departments of
currency, Com. munication, External Affairs
and Defence under its control and transfer the
matters relating to other departments to the
states so that the states can decide their own
destiny. When more power is transferred to
the states then they will be responsible for the
destiny of their states. This exercise will help
in furthering the integrity of the country.

The implementation of Article 356 of the
Constitution is responsible for curtailing the
powers of the states. I have been submitting
in this House that by frequent use of the
Article 356 of the Centre is committing
excesses which is harming the centre-state
relationships. Therefore, this Article should
be completely abrogated from the
Constitution.

Moreover, the President's Address is not
giving a true picture of the inflationary
situation presently- prevailing in the country.
The condition of the common man has become
very miserable, very critical. In a situation like
this if the government does not take measures
to control inflation sooner, then there is no
doubt that the country is going to be mortgaged
with foreign countries. Moreover, we are not
truly foreseeing the dangers we are going to
face due to soaring price and inflation. Both
these are making not only the financial condi-
tion of the country critical but also \ pushing
the people towards a serious economic crisis.
The Presidents Address does not throw any
light in this regard.

In this Address there is no convincing
reference to the Non-Alignment policy we
have been following since 1947. We are,as
if, drifting away
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[Dr. Nagen Saikia] from the Nehruvian
policy of Non-Alignment. It will certainly
be not a good indication to be aligned
with any group.

Fourthly in the President's Address I do not
find any measures adopted to resolve the
inter-state disputes in India. Now we talk
about seven states—seven sisters in the
North-East. These states are carved out from
Assam. There are always border disputes of
these carved out states with Assam. About
two months ago I have mentioned in this
House about Nagaland encroaching upon
49,000 hectares of land of Assam in the
border areas, and setting up two sub-
divisional head-quarters there. If this dispute
is not settled then it *would never bring
harmony between the two states, which in the
long run would not be good for the country.

Sir, I would like to speak a few words about
the problems of the state I come from, Assam
is very rich with different natural resources.
But every year the floods have been doing
havoc with the economy of the State and
inflicting misery on the people. The
development of the State and the people at
large are hampered to a great extent Every
year property worth hundred of crores of
rupees is lost. But althuogh flood is a national
ptoblem, the Centre is not taking any step to
control the mighty Brahmaputra. There has not
been any long term plan for the proper
utilisation of the vast water resources of this
river. In this House only many a times I have
been trying to raise the issue of the
Brahmaputra Board through Special Mentions.
But, perhaps, the government has drowned the
proposals of the Brahmaputra Board in the
Brahmaputra only and they will never be acted
upon. I am afraid Assam will always have to
live with problems.

Sir, Assam is lagging behind in the field of
industrial development. When the Nation
Front government was in power the then
Petroleum Minister announced that Rs. 8,000
crores will be appropriated in the
Petroleum
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sector for the state. But in reality we see that
since 1985 only the paper work has been done
regarding the installation of another refinery
in the State. The proposal regarding a gas
cracker unit in Assam has become a matter of
doubt now. Everywhere we see that the
problems—not only of Assam, of any state of
India are not sincerely analysed and realised.
These problems are only solved by the file-
work. No real efforts are being made to solve
the problems. Every state is now facing more
and more problems. A sense of dissatisfaction
has developed among the States. Feelings of
regionalism and secessionism are springng up.
Until and unless we treat every State equally,
take care for the development of each State,
and try to remove the causes of unhappi-ness,
we cannot think of having a uni. fied India in
its real sense. I have been expressing my
apprehensions before also that if we do not
redefine the Centre-relationships and give
more power to the state, one day it will be
really difficult to keep this Country united.
Therefore, in the greater interest of the
solidarity and the integrity of the country it is'
necessary for us to respond to the call of time.
We should give more power to the states so
that we can have a united, firm and integrated
India.

Nowhere in the President's Address I see
the real yet dark picture of the future of the
country is presented. There is only a sense of
complacency. This complacent attitude will
only harm us. Therefore, analysing it from all
these angles I am unable to appreciate the
President's Address. I would rather say that it
is giving a distorted picture of the country.
This will never enlighten us in building the
future. With these words I conclude my
speech.

Thank you.

SHRI JAGMOHAN  (Nomina-
ted): Thank you, Sir. I wohld be dealing with
only a few points which I believe have not
been touched upon and on which the
President's Address
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is silent. 1 think these are of crucial
importance to the future of the coun
try and it is time that we take note
of it. In my view, the most domin
ant feature of the Indi®an contempor
ary scene is what I call the -culture
of superficiality and shallowness.
From its seeds have sprung our criti
cal problems of the present time. The
talk that is now going on about the
economic reforms, so.called economic
reforms, only points to this culture
of superficiality. It is being argued
that these economic policies, these
new economic propositions that are
being propounded, these will pull the

country out of its present (crisis. I
think this argument is quite hollow,
because it misses the fundamental
point. The roots of the crisis are far

deeper. The injection have gone into
the bloodstream of the nation. They
have made deep inroads into our

policy, into our administration, into

our business and into our industry.
Today we are discarding our
adherence to  socialism or
the concept of the welfare State.
But what are we doing? We are

really transferring the faflrmities of
our own ethos, of our own cultural
attitude, of our own character, to

these concepts. Can anyone say that in India,
the concept of socialism or the concept of
welfare State was properly absorbed or was
honestly implemented? I have heard Members
speaking in this House about the loses of the
public enterprises, the public undertakings.
But what is the basic reason for this? Has
anybody tried to analyse this? You set up the
State Forest Corporation. The idea is to save
the environment, the idea is to run it on sound
ecological basis and on sound financial basis.
But what happens is that the political head
becomes the Chairman of the Corporation.
And the first thing he does is to appoint
hundred persons in the State Forest
Corporation. I know of a case in which the
Minister called the Managing Director of the
Road Trransport Corporation and gave him'
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a list of hundred persons to be appoin

ted as drivers in the Road Transport
Coporation. The  Managing  Director
said, "Sorry, Sir, there is no vacancy:.
He sad, "Create vacancies". Then the
fellow went to his office. He was very
upset about how to deal with this
problem. Then ultimately, since they

were the orders from the Ministers, he
asked for the applications. During
the course of scrutiny, it was found
that these one hundred persons did
not even have the driving licences.
How to appoint them as drivers
without driving licence? Then Mana
ging Director thought that he had
found the answer to his dilemma and
he went to the Minister and said,
"These people don't have the licence.
Therefore, I hope you agree that they
cannot be  appointed". His  answer
was

Now the object of my telling this story ig to
request you to think whether it is the fault of
the public enterprise concept or the fault of
the ethos of corruption? Do not transfer your
faults, the faults of your ethos, to the concept.
Now we find that the concept of market
economy, liberalisation and globalisation are
the new songs that are being sung, I am quite
sure that after a few days, maybe after a few
months, we will find the discordant notes in
these songs. I was hearing Mr. Jethamalani.
He said that wonderful things had happened
in this country, as if the magic of Budget
could solve all the basic problems of the
country. I am quite sure, after a few months,
we will be transferring our own faults to these
concepts, as they will also not yeild any
result. Take or instance, the black money. The
phenomenon of black money is beihg
discussed. It is thought that after we have
dismantled our bureaucracy and after we have
dismantled the public sector, India will
become yerv cjean and honest and that there
will be no tax evasion.

the same thing was said sometime
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back. We appointed the CBI. We appointed
the Revenue Intelligence. We even gave
incentives to the people through the immunity
schemes. And what is the extent of black
money today? It is 462 times more than what
it was in 1961. At tht time, it was 5 per cent of
the naitonal income. Today, it is 60 per cent of
the national income. It has been increasing at
the rate of 23 per cent per annum on an
average. With all this liberalisation. with all
this dismantling of the bureaucratic regimes,
you think that the corruption will go. No, it
will only change the direction of corruption; it
will only move from on, sphere to another.
We must understand that unless we reform the
fundamental forces that govern the life of the
community, unless we transform our values,
our attitudes, our basic thinking, neither the
concept which we had earlier nor the new
concepts which have now adopted will solve
the problems of our country and the country
will only move from one crisis to another.
Take the case of your institutions. In our
Constitution the construction of our
institutions is the same as in Western
democracies, as in Britain. But what is lacking
is the spirit behind these institutions. You take
the case of the judiciary. It has got all the frills
of independence. It has got all the privileges.
It has got all the safeguards. You have
increased the number of judges. And what is
happening? Can we say honestly that our
judiciary is functioning in the same manner as
it functions elsewhere? Can we forget that
today there are two lakh cases pending in the
Supreme Court, there are two crore cases
pending in the subordinate judiciary, there are
eighteen lakh cases pending in the High
Courts, there are forty thousand, cases pending
in the Administrative Tribunals and about Rs.
40,000 crores is held up because of stay orders
given by various courts? And my friend here
was speaking about the plight of the weavers.
The legislation of 1986 is held up in the
Supreme Court for the last six years
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while the weavers are dying. It is not the
institutional framework, it is not the physical
structure, it is not your legislation, that is
going to yield the results. It is the spirit with
which these institutions are worked it is the
spirit behind these policies and how you
implement them. Even if I say for the sake of
argument that your new policy is going to
yield the results, do you think that the Indian
system today has the administrative capacity
to implement them?

Another characteristic which you have
forgotten is the softness of culture, the
softness. It can never solve any problem. It
has never solved any problem elsewhere. The
lesson of history is against it. Do you think
that youwill be able to take hard decisions?
By this convertibility of money you have
devalued the money again. You have given
incentives to the people. Do you think that by
giving 40 per cent and 60 per cent
concessions the black money, the havala
money, will go, that the underhand
transactions will disappear? No, they will not.
You give the man the concessions and even
then he is reluctant to pay the tax which is due
from him. The problem is fundamental. It is
the reform of the Indian mind that is required.
And it is this that has been forgotten ever
since 1947. We started with building political
institutions, administrative institutions. But
we forgot basically what was wrong. It was
social restructuring of the country that was
required. It was cultural reorientation of the
country that was required. It was a new
attitude that was required. And what happened
was that with every election our evils went on
accentuating. And that is what the problem is
today. And the crisis that you find is cultural,
attitudinal we did not look to the
fundamentals. And today when the crisis has
come. what is our attitude again? Instead of
learning a lesson, instead of indulging in self-
introspection, we run to the IMF straightway,
within fifteen
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days of the crisis. And Dr. IMF prescribes the
drug and we take it very quickly. It might
relieve you temporarily. But the dangerous
effect of that drug on your system, you have
not evaluated it; you have not tried to assess
the internal bleeding that this drug will cause.
Easy path has been chosen. In fact, whenever
there is a crisis, there is also an opportunity.
There is an Urdu verse which says:

A FIAT [T I@T
Tl & faewdt § wfva 4 o

We should have found a new path. But you
have not, You have followed the beaten track
of Peru and Argentina. And you took only
five months to accept the conditional ities
whereas, Peru and Argentina took five years
to accept the conditionali-ties. So you
followed the beaten track. You have not
thought of any other new system which could
have yielded us better long term results.
Therefore, the measures are not going to
solve our basic problem unless we have the
other basic reforms simultaneously of the
entire system. This is only the aspect, and I
must say there are another aspect. There are
many other things to be said. I would not like
to take much of the time of this House. This is
the only broad thing I could say. Because of
the paucity of time I will straight go to other
point and that is about...

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Your
time is over.

SHRI JAGMOHAN: Then I will just take
only one minute and I won't like to speak out
of the time-limit. A point has been made in
the President's Address about Kashmir that
with regard to the prtfcaganda which Pakistan
and pro-Pakistani agencies are doing, they are
taking steps to counter their propaganda.
What I have to ask now is this; What about
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the propaganda which is being conducted by
Indians themselves, Indian organizations, like
the so-called People's Union for Civil
Liberties, the so-called Humans Rights
bodies, wh are operating within the country?
The President's Address is totally silent on
this.

I have been saying that the worst enemies
of India are Indians themselves. In the Human
Rights Commission and other international
*bodies, reports were produced by Pakistan
three of which were written by Indian I would
not have minded if these reports had been
authentic, if they contained correct facts. But
they were all exercises in distortions,
concoctions, exaggerations and falsehoods of
the highest order. I have documented all these.
But I do not have the time. But I can put on
record from my book and this is my only
submission to the Government— that
whatever allegations the so-called Kashmiri
organizations and the so-called other parties,
the local organizations, have made or
whatever reports they have produced, witti re-
gard to these the Government should come
out and say, "This is the allegation of the
person concerned, the agency concerned, and
this is the Government's view on it". Let the
public decide who is telling the truth. So
much of distortion is there, so much of
falsehood is there, that there is no need to give
any comments at all. This is only my
suggestion.

The other thing is that with regard to those
people who are in India and who are
indulging in all types of anti-India
propaganda, if their motives are not bona fide
at all and what they say or do is a part of the
game, then the Government must take action
against them. For example, one of the ex-
Chief Justice has filed a writ petition in the
High Court in which he has said that India
annexed Kashmir by fraud, by force by
intimidation and he has added many adjec-
tives. But, because of the paucity of
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[Shri Jagmohan,] time, I am not reading
out what he has written. But I will put my
suggestion to the Government on record to
take it up. This is a clear case of sedition and
the Government must take up prosecution and
other action. While we are countering the
Pakistani authorities and their propaganda let
us also look at the great damage that is being
done by our own people, by our own
agencies, who are getting all the benefits from
the State and still undermining the integrity
and the stability of the State. This is what I
would request the Government to do. Thank
you very much, Sir.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Now,
Mr. Salaria.

SHRI SHABBIR AHMAD SALARIA
(Jammu and Kashmir): Sir. I think I have
about twelve minutes. I have been as brief as
possible.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAII MASODKAR):
Anyhow, you continue; we will see. You are
a lawyer and you can easily compress your
arguments.

SHRI SHABBIR AHMAD SALARIA; Sir,
the question with regard to the structure of
India as a federai country has not engaged the
attention of the President in his Address. One
of the reasons why there are centrifugal forces
in India is that our federal structure requires a
reconsideration. The division of powers
between the States and the Centre is such that
the residuary powers are left with the Central
Government. It would be in the interest of the
country if those powers, the residuary powers,
are given to the States and the powers
enumerated in List I and List II are given to
the Centre and the States respectively.

Article 356 pf the Constitution has been
referred to in the President's Address. It has
been pointed out that this is one of the causes
for the fric-
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tion between the States and the Centre. The
past history of our country has shown that
Assam was aggrieved over it, that Tamil Nadu
was aggrieved over it, that Punjab has been
aggrieved over it and Jammu and Kashmir has
been aggrieved over it. Maybe, article 356
was intended to be used sparingly for bona
fide purposes. But at times it has been used
for furthering the ends of particular political
parties in command at the Centre. Therefore,
to allay the fears of the States of the Indian
Federation, this article needs to be recast, the
Governors need to be made answerable to
State Assemblies and they should be elected
by the State Assemblies as was provided in
the Constitution of Jammu and Kashmir also
before it was eroded.

Now it- has been said that the economic
condition of our country is bad, and to save
the country from an economic chaos certain
measures have been taken. It is true that we
were facing a serious economic and financial
difficulty and steps which have been taken
have ameliorated the position to some extent.
But what is needed is that our tax structure
needs a further look. In the slabs on which
taxes are imposed, the exemptible limit needs
to be increased The rate of taxation needs to
be reduced. It is said that despite that there
will be an effort to conceal income. I admit
there will be an effort to conceal because that
effort cannot easily be removed. But that will
also give an in centive to people to pay tax
and not to conceal Income. The present tax
structure is such that you cannot but try to
conceal income, otherwise it is confiscatory
and takes away most of your earnings.

Now, thirdly, coming to the lower castes
and minpritiejs and their condition, the
Address of the . President has not referred to
that in detail and has not applied its mind how
to save minorities and lower castes from caste
and communal riots which have be come the
order of the day. They
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constitute a reasonable chunk of the
population of India and they are a necessary
part of our population. If confidence is
inspired in the people who are in the lower
castes and in the minorities, that can be a
source of great strength to our country.

As regards the recognition of Israel, I will
submit that it is a complete reversal of the
time honoured policy of India not to
recognize a country which has defied the
United Nations Resolutions time and again
and which country has occupied the lands of
other countries. The conditions had not
changed in any manner. Israel had persisted
on that course and Mr. Yashwant Sinha says
that it has been done to please America. I
cannot comment on that. But the fact that
there was not any sea-change in the policy of
Israel shows that this recognition is made for
extraneous reasons, and not for any reasons
which are akin to the policy of India which
India had been following from the very
beginning.

Now, as regards Jammu and Kashmir it has
been noticed that there are abnormal
conditions and they continue to be so. But
after noting that. nothing has been said in the
Address what is the policy of the Government
of India in future to improve the conditions in
Jammu snd Kashmir. Only the other day a
very important seat of learning, that is
Madinatul Uloom in Hazartbal shrine was
torched, causing loss of lakhs of rupees and
also loss of very good research work. And
only the other day Press men, the Reporters,
have been taken into custody. Many of them
have been beaten and many of them are still
under arrest. This is taking place there, which
is not going to help the situation but would
rather  complicate conditions there.
Thousands of people are held there under
TADA and under the Public Safety Act. Not
all are guilty. The hon. Home Minister is on
record that he would consider them. But there
is no evidence also against many of them.
Yet, they are held.
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They should not have been held so long, and
their cases should have been reviewed. But
nothing has been said in the Address of the
President. Something positive has to be done
to improve the situation, to bring about
normalcy in Kashmir. Mere talk cannot do.
As regards the hospitals in Kashmir, you will
find that the hospitals have been the target of
crackdown in Kashmir. The reports are in the
press that for the last four days, the S.M.
Hospital was under a crack-down with the
result that some people died because of that.
The doctors could not attend to them. The
local press says that out of 700 beds, only 60
to 70 beds remained occupied and the other
patients had to flee away.

Sir, there are reports by an agency from our
own country with regard to the conditions in
Kashmir. Nobody has so far contradicted
what is said in those reports. But those very
agencies which are giving those reports have
given some facts and figures. And it has been
demanded repeatedly that a Judge of the High
Court or of the Supreme Court should go into
the cases of repression, the cases of excesses,
the cases of rapes. That has not been acceded
to. Had that been done, a judicial inquiry
would have exposed the correctness or
otherwise of any such reports.

As regards the agricultural reforms and the
agricultural indebtedness in our country, Sir,,
that is one of the cases of worry in the rural
society. That is what is keeping the people
poor. The lands are tilled by the tiller, but the
lands are owned by others. In order to
improve the lot of the peasantry, it is
necessary that the land should go to the tiller,
and the landlord should get adequate
compensation for the land. That is the only
way in which we can bring about reform in
the rural areas and better the lot of the
peasantry. No doubt, half-hearted, legislation
has been made, bht even that has not
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been implemented because of the pressure of
the higher castes, because of the pressure of
the moneyed people and because of political
interference. Since 80 per cent of India lives
in villages as Gandhiji has said, the
improvement of India or the improvement in
the lot of the people of India can be achieved
only by improving the conditions of the
people living in the villages.

As regards the Panchayati Raj that seems to
have been totally forgotten in the Address of
the President. The Panchayati Raj always
been looked upon as a means to give power to
the people and also t6 attend to their needs of
which they alone are best aware. But that has
not been implemented in letter and spirit. In
actual practice, the panchayats, wherever they
are constituted, are without power. They are
not given, sufficient means, sufficient power,
sufficient infrastructure to execute policies for
improving and developing the villages and
providing employment to the people at the
village level.

Sir, much has been said about the Cauvery
water dispute and about the dispute between
Rajasthan and Punjab regarding the water.
But it has not been noted that in Jammu and
Kashmir, the three rivers, the Sind, the
Jhelum and the Chenab, are already given to
Pakistan on the basis of the waten treaty
which India has with Pakistan. No care has
been taken about the welfare of the State of
Jammu and Kashmir. Therefore, as we
submitted last time also, we repeat that
injustice to the State of Jammu and Kashmir
must be done away with at the earliest.

Communal riots which take place in the
country are a slur on the secular fabric of our
country. It is not that people want those
communal riots; it is only some fundamen-
talist organisations whether amongst
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Muslims or others who are responsible for
generating these riots in the country. This
causes a great loss to the country and this also
may shake the confidence of the people in our
polity. Effective steps should be taken to see
that communal or caste riots are not repeated
here.

It has been said here that elections in
Punjab have been held and it is something
laudable that has happened. I do admit that
holding of elections ni Punjab is a very good
start, especially when these elections could
not be held for five and a half years. It is a
welcome step. But had these elections been
held in June when Akalis were also prepared
to participate, the results would have been
much better. As Jagmohan Sahib pointed out,
most of the actions that we take are
sometimes motivated and governed by
superficiality. Sinr-larly in the present case,
going ahead with elections in punjab this time
was clearly motivated because of the reason
that this time Akalis did not join, and
cancellation of the elections at an earlier time
was because Congress did not want to join.
That way, it was neither good for the country
nor it was good for the people. I feel elections
in Punjab should have been held in an
atmosphere where people of Punjab could
also participate.

I have one last point to submit to and then
conclude. In Punjab, whatever be the
Government, I feel if the Government in
Punjab can be assisted in executing the Rajiv-
Longowal Accord, condit'tons in Punjab
would improve and this would give some
strength an d confidence to the people in
Punjab. Similarly, in Kashmir also, there is
Indira Gandh'l-Sheikh Mohammed Abdullah
Accord of 1975. If that is implemented in
letter and spirit and more positive steps taken,
a positive and effective message can go to the
people and conditions will certainly improve.
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With these few observation, I Conclude
and I thank you for the opportunity given to
me.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR Now last
speaker is Dr. Ratnakar Pandey.

SHRI S. JAIPAL REDDY (Andhra
Pradesh); Is the discussion over?

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR He is
the last speaker on my list. There is no
other name left.
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Toar famar g wfea gme 3w &
FAAr wr AER-fawra gqAr Sew
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THE  VICE-CHAIRMAN  (SHRI

BHASKAR ANNAJI MASODKAR How
much more time will you take?

DR. RATNAKAR PANDEY: It is up to
you, Sir. I will take another ten minutes.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR It s
already 6 O'clok.

SHRi S. VIDUTHALAI VIRUMBI (Tamil
Nadu); We have to go also.

DR. RATNAKAR PANDEY: If you go,
how will I speak? This is my last speech.

SHRI S. VIDUTHALAI VIRUMBI: We
want to hear you.
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¥ oy zaw afawnt Hododfle WR
grENefas  amed @91 &t & 7
g 9EE ® T T F 9 ¥ W
™ 3 ¥ sAgitas weife  wee
@ ag Zw fex qww § ey

7 wal & g & usmfa W
F sifvormaer w1 TRdA wTT F |
VICE-CHAIRMAN

THE (SHRI

BHASKAR ANNAJI MASODKAR): Hon.
Members, the discussion on the Motion of
Thanks, except the reply by the hon. Prime

Minister is over. The reply would be

the Question

Hour tomorrow.

Now, the House is adjourned till tomorrow.

The House then adjourned at
twenty-one minutes past six of the
clock till eleven of the clock on
Tuesday the 10th March, 1992.



